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Quarters for Railway Employees

3992 SHRIMATI BHAVNA DEVRAJ BHAI CHIKHALIA
Will the Minister of RAILWAYS be pleased to state :

(a) whether sufficient number of quarters have been 
constructed in the country particularly in Gujarat for the 
Railway Employees;

(b) if so, the number of quarters available at present and 
num ber of quarte rs requ ired to be cons truc ted  as on 
September 30, 1995;

(c) the time by which these quarters are likely to be 
constructed,

(d) the number of quarters out of them allotted to 
Scheduled Caste/Scheduled Tribe employees

(e) the reasons for allotting less number of quarters to 
the employees belonging to Scheduled Caste/Scheduled 
Tribe categories,

(f) whether the Railway Quarters are less in the number 
than that of the Railway employees in Gujarat particularly in
the tribal areas; and

(g) if so, the details thereof9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) to (g) On Indian 
Railways, about 40% employees have been provided with 
quarters Provision of additional quarters, to house more and 
more employees, is a continuous process and is undertaken 
by including suitable works in this regard in the Railways 
Annual Works Programme depending on the availability of 
funds

No discrim ination is meted out to SC/ST employees in 
allotment of quarters

Railways do not maintain this information State-wise 

Indian Petrochemicals Corporation Limited

3993 SHRI SATYAJITSINH DULIPSINH GAEKWAD : 
Will the Minister of CHEMICALS AND FERTILIZERS be please 
to state (a) whether the Expert Management consultants such 
as ASCI and TMTC have been giving reports to IPCL since 
1985 regarding surplus man-power to the tune of 30%;

(b) if so, the facts in this regard;

(c) whether the IPCL Management has taken a decision 
to redeploy 15% surplus manpower in Baroda and Gandhar 
Projects,

(d) if so, the details in this regard;

(e) whether despite the surplus manpower, IPCL have 
made large scale direct recruitment from outside the Gujarat 
State;

(f) if so, the reasons therefor;

(g) whether action has been taken against the persons 
responsible for it; and

(h) if not, the reasons therefor?

THE MINISTER OF STATE OF THE MINISTRY OF 
CHEMICALS AND FERTILIZERS (SHRI SIS RAM OLA) (a) to
(h) The Indian Petrochemicals Corporation Limited (IPCL) 
have advised that their first manufacturing facility was set up 
at Baroda, where expansions have been carried out in Phases 
Addition of every new plant and technology meant increase in 
man-power employed. The rapid growth and expansions also 
generated certain im-balances in man-power in necessitating 
periodic review The ASCI were asked to conduct a detailed 
study of the existing man power in Baroda Complex of IPCL 
in 1986 to identify im -balances in man-power The ASCI 
submitted a report in 1988 indicating varying percentages of 
surpluses at different levels upto 30% whereas in certain 
pockets there were nil or marginal surpluses The TMTC were 
not involved in man-power study of Baroda Complex They 
were partly involved in designing the organisational structure 
for Nagothane Complex (Maharashtra) of IPCL

2 IPCL is a technologically sensitive company Chance 
is always given to the interested supervisory employees to 
serve at new locations. Therefore, some of the experienced 
supervisory personnel have been shifted from Baroda to 
N a g o th a n e  and G a n dh a r P ro je c ts  N o n -s u p e rv is o ry  
requirements for the expansions project at Baroda is planned 
to be met from within the manpowei already deployed in 
Baroda Complex. These exercises are uridenaken over a 
period of time to trim the surpluses available in various pockets 
of Baroda Complex

3. Recruitment is made for the up-com ing Gandhar 
Com plex in Gujarat and for the Nagothane Complex in 
Maharashtra as also for Baroda Complex as per the genuine 
needs. Recruitment to supervisory manpower is being made 
on All India basis as per the normal guidelines issued by the 
G overnm ent of India from  time to tim e Recruitment of 
non-supervisory staff for each Complex is undertaken from the 
State in which the particular project is situated after following 
the guidelines of the Government of India contained in the 
c o m p u ls o ry  N o tif ic a t io n  o f v a c a n c ie s  (E m p lo ym e n t 
Exchange) Act.

Drought/Flood Affected Areas

3994 DR. M JAGANNATH 
DR. L. RAMANA ;

Will the Minister of AGRICULTURE be pleased to state

(a) the areas in the country witnessing drought and flood 
situation every year, State-wise;

(b) the steps taken to find out the permanent solution to 
this problem in such areas during the last three years; and

(c) the amount spent in each State in this regard during 
the said period?


